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ter between the Kcrala and Tamlnadu
governpients adout eachange of power for
watet, 1 want an answer to this question.

SHRI M RAMGOPAL REDDY * The
next question about the export ot mangoes
and bananas 8 very umpottant

MR SPEAKIR All right , I am going
to that question

SHRI G.C. DINIT  He 1s not seen

here

SHRI R S PANDFY Sir, he s in the
Iiblary  He has authorised me to ask the
question

MR SPEAKIR
accepted  the  authonsition ?
authonse you ash the question

you have quietly
1 do not

Report of Committee regardmg Export
Promotion Council

*152  SHRI N. F HORO Wit the
Minister of FORFIGN TRADF be pleased
to state

(a) whether the Commuttee appointed
bv Government to go nto the functioning of
the Expost Promotion € ouncil has submitted
1ts 1eport, and

(b) if so, the salint fcatires of the
recommendations made by the Commuttee
and whether Government hawe accepted
these recommendations ?

THE DIPUTY MINISTFR IN THF
MINISTRY OF FORFIGN TRADL (SHR1
A C GEORGE) (a) Yes, Su

(b) A statement giving the desired
information 1s ladd on the Table of the
House.

Statement

The Committee’s recommendations,
which are under examination, are broadly
tended to provide for *

(i) perodical reviews of the working
of the Export Promotion Ceuntilst

(1) strengthening the elective as well as
the sarvice elements in the admimi-
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stration of the Councils to increase
they efficiency a« agencies for ex-
port promotion,

development of specialisation for
dealing with problems of export
relating to the main categories of
products assigned to each of the
larger Councils;

(mn)

(1v) effective paiticipation of exporters
from the small scale sector 1n the
work of the Export Promotion
Councils and greater responsiveness
of the Council to the problems of
exporters from this sector;

{v) augmentation of the financial re-
sources of the export Promotion
Councils, more especiallv for their
actinities, such as market studies,
foreign publicity  through vaiious
media, elc,

{\1) greater hberty 1o the Councils i
thewr working to mimimmne delays
and ensure spcedier action, and

(vit) moie purposeful inter action bet-
ween the Councils, the Governmant
mstitutions ke the trade Develop-
ment Authority aud the tiade for
the achievernent of the common
abjective of significantly expanding
the country s cxports.

SHRI N F HORO* May 1 know
whether the M nistry  will consider and ¢x-
amine the recommendations of this coms
mittce and bring forward dufintte proposals
during this session of the House ?

SHRI A C GEORGT : These sucges-
tions are being con id=red I cannot give
any definite commuitmunt whether 1t can be
done during this session.
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Issue of Railway Passes to Clo-opera-
tive Societies having Parcels

and Goodv  Handling
Contracts
*443 SHRI AZIZI MAM * Wil the

Minister of RAILWAYS be pleased to
state .
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(a) whether ceriain co-operative
societics having parcel and goods handling
contract have been issued Railway Passes
for arranging labourers from out-stations
for efficient running of the Railway works;

(b) if so, whether this privilege has
becn extended to all the socicties doing
similar work; and

(c) if not, whether Government propose
to bring about uniformity in the matter of
issue of Railway passes to the said
Societies ?

THE MINISTER O RAILWAYS
(SHR1 K. HANUMANTHAIYA) : (8) Yes,
Sir.

(b) and (¢). One Labour Co-operative
Society having parcel and goods handling
contract on the Northern Railway is issued
with passes as per agrcement. This facility
will be withdrawn when a new contract is
aflotted.

wrdt T e fate
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frafdl 1 agrd & s¥va & @ar we
# fagla & fag, faa¥ amq WY mfas §,
fauma wid & gware 2R Y Q& ww Y
fagiada 21

International Machine Tool
at Hanover

Exhibition

*453. SHRI M.M. JOSEPH : Will the
Minister of FOREIGN TRADE be pleased
to state :

(a) whether IMTMA has urged th:
Government to encourage Indian manufac-
turers to participate in a big way in the
International Machine Tool Exhibition to be
held at Hanover in 1973; and

(b) if so, the reaction of Government
thereto ?

THE DUPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEGRGE) : (a) No, Sir.

(b) Does not arise.

Agreement with Ceylon regarding
export of tea.
*454. SHRI S. C. SAMANTA : Will

the Minister of FOREIGN TRADE be
pleased to state :

(a) whether any common ground has
been found between India and Ceylon in so
far as export of tea is concerned; and

(b) if so, the broad features of the
agreement ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). India and
Ceylon have agreed to work in close
cooperation in marketing of tea and have,
since 1970, worked a joint Export Quota
under the acg:s of the Food and Agriculture
Organisation. The joint Export Quota for
India and Ceylon for tea exports during the
15 months period ending March, 1972 is 506
thousand tonnes, While the intention is that
the Joint Export Quota is to be shared more
or less on 50 : 50 basis by the two countries,
the short fall in the exports of one country





